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BEFORE THE NATIONAL GREEN TRIBUNAL
WESTERN BENCH PUNE

Appeal 29/2023

M/S Riva Resorts Pvt.Ltd. ... APPELLANT
VS.

THE GOA COASTAL ZONE MNAGEMENT AUTHORITY
AND ORS. ...RESPONDENTS

ADDITIONAL AFFIDAVIT IN REPLY ON BEHALF OF
RESPONDENT NO. 1

I, Mr. Johnson Fernandes, major of age, Indian National,
presently working as the Member Secretary of the Goa Coastal Zone
Management Authority i.e. the Respondent No.1, having Office at 4"
Floor, Dempo Tower, Patto Plaza, Panaji-Goa do hereby on solemn

affirmation, state and submit as under: /1

228
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I. 1 say that the Respondent has filed an afﬁdaVit/"-"ﬂ./n,:_'

[n:. /2 C

reply opposing the admission of the petition ﬁlc”f{ﬂj}y
||

the Appellant and in the said reply affidavit daied

31/01/2024 at para 5. The copy of the records as "

obtained from the DSLR was .plilaced therein and
marked a s annexure A colly. -

2. 1 say that when the ma[te'_'ﬁr:.came up for the hearing on
01/02/2024 it was noticed.'lhgt_' the annexure A colly
was erroneous and that the same was required to be
replaced by the correct plan.

3. 1 say that by way of this additional affidavit in reply
the annexure A as contained in the reply affidavit dated
31/01/2024 be substituted and the same be replaced
with the plan annexed to this additional affidavit in
reply which is marked at Substitute Annexure ‘A’. The
portion highlighted in green color clearly indicates the
mismatch 1f one reads the plan which is at pg 98 of the
petition vis- a -vis Substitute Annexure A.

4. | say that whatever stated herein above 1s based on

records to which [ have access to . Ia)
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Solemnly affirm on this 19" day of April 2024

At Panaji Goa
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¢ Date, <0 /04 /2024

AP
Venefrada C.P.P.B Gracias
Advocate & Notary Goa State
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STRUCTURES EXISTING BETWEEN
HIGH TIDE LINE (HTL) AND 200MTS8. LINE

HAS BEEN SURVEYED BY THEOVEL SURVEYS ,

BANGALORE .

DURATION OF SURVEY :- 13/12/2004 TO 16/12/2004,

HIGH TIDE LINE (HTL) IDENTIFIED e

BY SHRI M.C. PATHAK ,SENIOR TECHNICAL OFFICER, vvw Q%NN
NATIONAL INSTITUTE OF OCEANOGRAPHY , GOA. ... v A s cinnee. . (SIGNATURE)
IN PRESENCE OF REPRESENTATIVES OF GOA COASTAL ZONE MANAGEMENT AUTHORITY
AND LOCAL AUTHORITY .

THE HTL HAS BEEN SURVEYED BYTHEOVEL SURVEYS, BANGALORE.

DURATION OF SURVEY - 24/12/2004 TC 23/12/2005

(K PAN AN )

READ SURVEYORTNCHARGE

APPROVED BY :-

N

( P V-PEDNEKAR )

CERTIFIED BY -

S.No. 336

19800

6 |

DISTRICT : NORTH GOA
TALUKA : PERNEM

VILLAGE : MANDREM

Scale 1:2000

COCONUT
(CASHEW

RATLWAY LINE WITH STATION
INALA

LEGEND

FOR NEWLY SURVEYED FEATURES
EXISTING ON THE GROUND DURING
CRZ SURVEY

CITY BOUNDARY

NEW ROAD ORI

NEW COMPOUND g

NEW DRAIN e
RETAINING WALL o) e

HEDGES S

LAMP POST

FLAG POST

SIGNAL POST

GATE [eT]
MANHOLE

TELEPHONE CHAMBER |
SEPTIC TANK ;
WATER TANK [

SHED !

NEW BUILDINGS r ]
PLINTH v

CONTROL POINTS 0
OLD TREE T
ELECTRIC POLE )
TELEPHONE POLE B
GARDEN [ia)
NEW FOOTPATH IR
BARBED FENCE e
TRAFFIC ISLAND i .}
ELECT. TRANSFORMER & 8
WATER VALVE ‘m”
WATER TAP
TOWER
O.F.C. STONE
NEW NALA

RECLAIMED LAND
STRUCTURES NOT EXISTING - -4
DURING CRZ SURVEY et g
TWO STOREYED STRUCTURES (3,1
HIGH TIDE LINE e

200MTS, NDZ LINE




